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PAPERS LAID ON THE TABLE 

IlEPoRT OF THE TARIFF COMMISSION, ETC. 

The Minister of Steel and Heavy 
Industries (Shri C. Subrama.u..iaml: I 
~ to lay on the Table:-

(i) a coopy each of the followinl 
papers under sub-section (2) 
of section 16 of the Taril! 
Commission Act, 1951:-

(a) Report (1962) of the Tariff 
Coonmissian on the pricin: 
·policy of the units manu-
facturing fire fightJ.."ll 
equipment. 

(b) Government Resolution No. 
EEI-15 (4)/60 (AEI), dated 
the 24th July, 1963. 

(c) Statement expl.alnlnc the 
reasons why a copy each of 
the documents at (a) and 
(b) above could not be 

laid on the Table within the 
period prescribed in the 
said sub-section. [Placed 'n 

[Pbced in LibraT'l/. See No. LT-
LT-1773/63]. 

(i) Statement No. I. 

(II) Supplementary Statement No. IV . 

(IU) Supplementary Statement No. VIII 

~;v) Supplementary Statement No. X 

(v) Supplementary statement No. XIII 

(vi) Supplementary Statement No. XII . 

"':vii) Supplementary Statement No. XXI 

(viii; Supplementary statement No. XV 

8hri MOl'llrka (Jhunjhunu): May 
make a submission? Yesterday, hon. 
Member Shri Prakash Vir Shastri W8I 
~leued to raise II. question about the 
Government assurance concerninc 
Ministers' D.A. and T.A., and you 
~~ pl __ d to direct that the Assur-

(il) (a) Annual R.,port of the 
Hindustan Machine Tools 
Limited, Bangllore, 1M 
the year 1962-63 alonl 
with the Audited Accounts 
and the comments of t.~ 
Comptroller and Auditoz 
General thereon, under 
sub-section (1) of sectie.. 
619A of the CompanieJ 
Act, 19511. 

(b) Review by Government 
on the working of the 

above Corporation. 
[PLaced in Libra.T'I/. See No. LT-

1774/64]. 

STATEMENT SHOWING THE ACTION TAJtDI 
BY GoVERNMENT ON ASSURANCES 

The Minister of Parliament31'7 
Affairs (Shri Satya Narayan Sinha): I 
beg to lay on the Table the followlnl 
statements showing the action tlke. 
by the Government on various as.-ur-
ances, promises and undertakinp 
given by Ministers during the varioUII 
sessions shown against each:-

Fifth So"ion, 1953 (Third L"k Sobh.) 
[Placed'in Library, See No. LT. 1775 '63) 

Fourth S''';O"l, 1953. (Third L"k Saoh,) 
[Plac::! in Library, See No. LT. 1776!631 

Third Session, 1962-63. (Third Lok Sabha) 
[Placod in Library, See No. LT. 1777 '63) 

Second S:55ion, 1962. (Third Lok Sabha) 
[Placed in Library See No. 1778 631 

First session, 1962. (Third Lok Sabha) 
[Placed in Library, See No. LT. 1779 '63) 

Fourteenth Session, 1961. (Second Lok 
Subha) [Placed in Library, See No. LT 
1782!631 

Thirteenth Session, 1961 (Second Lok 
Sabha) [Placed in Libray, See No. LT. 
1781;63] 

Twelfth Session, 1960 (Second Lok Sabha) 
[Placed in Library, See No. LT. 1782;631 

ances Committee might look into it 
and try to expedite compliance wid! 
that assurance. I am glad to inforDt 
you that in the statement which hall 
just been laid on the Table, that assur-
ance Is cDIIlplied with. 


